
BEFORE THE LD. NATIONAL GREEN TRIBUNAL, EASTERN ZONE 

KOLKATA BENCH 

E.A. No. 1 of 2024 EZ 

In 

O.A. NO. 166 OF 2022/EZ 

 

In the matter of: 

VETERANS FORUM FOR 

TRANSPARENCY IN PUBLIC LIFE 

…APPLICANT 

-Versus- 

The State of Bihar & Ors. 

…RESPONDENTS 
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1.  Compliance Affidavit on behalf of 

District Magistrate Chapra 

 1 – 4 

2.  Copies of letter dated 05-01-2026  -A - 5 

3.  Copy of the letter dated 06-01-2026 

and 28-01-2026 

-B Series- 6 - 8 

 

 

Date: 28/01/2026 
 
Place: Chapra, Bihar. 

 
 
Filed by: 

 
Surendra Kumar, 
             Advocate 

E: surendra_kr15@rediffmail.com 
M: 9433361866 
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